
 
             High Court of Karnataka, 

                    Bengaluru, 
                    Dated: 30th December 2014 

 

NOTIFICATION NO. HCBB –  253 /2014 
 

 The Slot Numbers for the Cases, Caveats, Receipts and Certified Copy 

Applications to be filed at the High Court of Karnataka, Principal Bench, 

Bengaluru and Benches at Dharwad and Kalaburagi for the calendar year 

2015 with effect from 01-01-2015 are hereby notified as follows:  

 
SLOT FOR CASES:- 

Case Type High court of 
Karnataka, 

Principal Bench, 
Bengaluru 

High Court of 
Karnataka, 

Dharwad Bench 

High Court of 
Karnataka, 

Kalaburagi Bench 

 

All Category of 
Cases 

 

 

1 to 1,00,000 

 
1,00,001 to 
2,00,000 

 
2,00,001 and 
onwards 

 

SLOT FOR CAVEAT:- 

Case Type High court of 
Karnataka, 

Principal Bench, 
Bengaluru 

High Court of 
Karnataka, 

Dharwad Bench 

High Court of 
Karnataka, 

Kalaburagi Bench 

 

All Category of 
Cases 

 

 

1 to 20,000 

 
20,001 to 
30,000 

 
30,001 and 
onwards 

 
SLOT FOR RECEIPT NOS:- 

Case Type High court of 

Karnataka, 
Principal Bench, 
Bengaluru 

High Court of 

Karnataka, 
Dharwad Bench 

High Court of 

Karnataka, 
Kalaburagi Bench 

 
All Category of 

Cases 
 

 

1 to 1,00,000 

 
1,00,001 to 
2,00,000 

 
2,00,001 and 
onwards 

 
Certified Copy 
Application 

 

 

1 to 2,00,000 

 
2,00,001 to 
3,00,000 

 
3,00,001 and 
onwards 

 

 



SLOT FOR CERTIFIED COPY APPLICATION NOS:- 
 

Case Type High court of 
Karnataka, 

Principal Bench, 
Bengaluru 

High Court of 
Karnataka, 

Dharwad Bench 

High Court of 
Karnataka, 

Kalaburagi Bench 

 
All Category of 
Cases 

 

 

1 to 1,00,000 

 
1,00,001 to 
2,00,000 

 
2,00,001 and 
onwards 

 

                                 By Order of Hon’ble The Chief Justice, 
 
                    
             Sd/- 

                                    Registrar (Judicial)  
 


